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A ...... ONlA FACTORY IN IRAN 

4857. SHRI VASUDEVAN NAIR 
Will the Minister of PETROLEUM AND 
CHEMICALS AND MINES AND ME-
TALS be pleased to state: 

(a) whether the feasibility report on the 
proposed ammonia project to be set up 
in Iran under the joint ownership of India 
aDd Iran has since been received by Govern-
ment; 

(b) if so, the details thereof; lind 
(e) the nature of decision taken thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINFS AND 
METALS (SHRI D. R. CHAVAN) : 
(a) to (c). The feasibility n.".,r! has been 
received and is under examination. It givC& 
comperative cost studies of establishing 
ammonia planL, of two sizes. Yiz. 600 tonnes 
per day and 1000 tonnes per day in Iran 
... , a joint venture. No decision has yet been 
taken on the report. 

UNIFORM RATES FOR IRRIGATIUN PURI'OSI'S 

4858. SHRl VASUDLVAN NAIR: 
SHRIMATI lLA 'PAlCHOW-
DHURI: 

Willt he Minister of IRRIGATION AND 
POWER he pleased to state : 

(a) whether it is a fact that he had pro-
posed the meeting of the Irrigation and 
Power MinisteR of Northern Region, when 
they meet recently iD Delhi to make the 
irription rates uniform in all the six States 
in that region; 

(b) the State Government intend to pro-
pOIlC as Ihe uniform rates; nnd 

(e) whether it would be the maximum 
rate existing today or the minimum, or 
the average of the existing rates? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION & POWER 
(SHR] SIDDHESHWAR PRASAD): 
(a) to (e). Yes. It was noted during the 
discussions that Punjab and Ilaryanil had 
low water rates per acre for when!. Accor-
dingly, the Ministers of Haryana and Puqjab 
were requested to take suiu.ble steps to 
increase the rates in the States to a slab 
of Ra. 10 to 15 per acre. The R~asthan 

Minister also iDdicated that the State 
Government was considering proposals 
to raise the water rates suitably. 

ADOPTION BY D. V. C. OF CENTRAl. 
GOVERNMENT'S PAY ScALES AND 0rHD. 
SERVICf CONDITIONS FOR D. V. C. 

EMPLOYEES 

4859. SHRI VASUDEVAN NAIR : 
SHRI DHIRFSWAR KALITA 

Will the Minister of IRRIGATION 
AND POWER be pleased to state : 

(a) whether the Damodar Valley Cor-
J>l,ration has adopted Central Govern-
ment's pay sc.1les for its employees and 
olher administrative orders and rules for 
running the administration of tbe Corpo-
ration; and 

(b) whether it is a fact that the D.V.C. 
is contemplating 10 con~titute a WaJO 
Committee with it~ nwn men and al~o to 
provide berth I,) a few of its officers who 
w(luld be retiring ..,non from service of tbe 
C{u·"l,ralion. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF IRRIGATION AND 
POWER (SHRI SIDDHESHWO\R 
PRASAD) : (a) For Pllst analogous to those 
in the Central GllVernmenl, the Damodar 
Valley Corporalinn has adopted the Cent-
ral Government's pay scales. For other 
!'osts the Corporation has its own scaleS 
of pay. Administrative orders or rulC5 of 
the Government have been lenerally adop-
ted with mndifications to suit local condi-
t i01l5, wherever necessary. 

(b) The Damodar Valley Corporation 
has decided to set up a Wage Committee 
consisting of a Chaimlan and six Mem-
bers. 3 of wbom would represent thr Cor-
,,,'ralion and 3 the employees. The seJection 
of the ChairmaD and Members reprcscntiDJ 
the Corporatioo has not yet been made. 

C"MP}:N • .,TIO\,; 10 SHAREROLD1'ltS OP 
NATJONAUSED BAND 

4860. SHRI BENl SHANKER 
SHARMA: Will the MiDister of FINANCE 
be "leased 10 state : 

(a) whether, since the nationalisation of 
Banks, any scheme has been drawn to 
pay the compensation to tbe Shareholders; 




